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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 6th May, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 2242(E).—In exercise of powers conferred by sub-section (1) of section 20A of the
Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of
manned L.C.NO-209 at KM 468/31-469/1 between Stations Kaipadar Rd.(KPXR)-Tapang(TAP) on Howrah
Visakhapatnam main line under Khurda Road Division.” in Khurda district in the state of Odisha, hereby declares its

intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Khurda for Construction of ROB in lieu of closing of manned of LC NO-209 at KM 468/31-
469/1 between Stations Kaipadar Rd.(KPXR)-Tapang(TAP) on Howrah Visakhapatnam main line under Khurda Rd.
Division in writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of
being heard, either in person or through a legal practitioner, and may, after hearing all such objections and after making

such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

AR % a9, M =FH Jearae, Tivg a1
TEATTF TEHHLT TEATF F 9, AGHIL

CHIEE 1239 efier 0.285 0.086 TEATIE % ag, ST, fererst 7,
SIS O AT 0T o g, GHHTLT 00
HE#AT TTOTT o T, STH Ha< A, ITHET
TTOTT U7 IO F &g, Ferdl IO AT 0T 5
g, FHAT UM THaT 107 o ag, T
TTOTT, ART TTOTT, THIE IO I 01T
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Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested

person at the aforesaid office of the competent authority.
SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures,
for Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO.209 at KM-
468/31-469/1 between Stations Kaipadar Rd.(KPXR)-Tapang(TAP) on Howrah Visakhapatnam main line
under Khurda Road Division)” in Khurda district in the state of Odisha.

Name of District: -Khurda Annexure-I

LAND SCHEDULE

Name of the Project: - Construction of ROB-209

Name of the District: -Khurda, Name of the Division: -Khurda Road, Name of the Tahasil:-Khurda

Total Acquired
SL NAME OF PLOT

Type of Land | areain Area in Name of the Land owner
No. VILLAGE No.

Acres ACRES

Sharat Chandra Pattnayak, Dasharath Pattnayak,
S/o: Janardan Pattnayak, Chandramani Pattnayak,
W/o: Janardan Pattnayak, Govind Chandra

1 Dhaulimuhna 1471 Pvt. 0.05 0.007 Pattnayak, Subash Chandra Pattnayak, Suresh
Chandra Pattnayak, Pradosh Chandra Pattnayak,
S/o: Rajkushor Pattnayak, Caste:Karana, Village:

Nijagaon
. Nimai Charan Pattnayak S/o Padma Charan
2 Dhaulimuhna 1607 Pvt. 1.047 0.004 . .
Pattnayak, Caste: Karan, Village: Nijagaon
3 Dhaulimuhna 1428 Govt. 0.46 0.208 Public
. Nimai Charan Pattnayak S/o Padma Charan
4 Dhaulimuhna 1472 Pvt. 0.145 0.121

Pattnayak, Caste: Karan, Village: Nijagaon

Lord Jagannath Mahaprabhu Bije Puri Marfat
5 Dhaulimuhna 1606 Temple land 0.22 0.028 Administrator: Sri Mandir Management

Committee, Puri.

Sharat Chandra Pattnayak, Dasharathy Pattnayak,
S/o: Janardan Pattnayak, Chandramani Pattnayak,
W/o: Janardan Pattnayak, Govind Chandra

6 Dhaulimuhna 1605 Pvt. 0.22 0.032 Pattnayak, Subash Chandra Pattnayak, Suresh
Chandra Pattnayak, Pradosh Chandra Pattnayak,
S/o:Rajkushore Pattnayak, Caste:Karana,
Vill:Nijagaon

Lord Jagannath Mahaprabhu Bije Puri Marfat
7 Dhaulimuhna 1604 Temple land 3.415 0.125 Administrator: Sri Mandir Management

Committee, Puri.
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Abhimanyu Jena, S/o Nakul Jena, Gagani Jena,
W/o Nakul Jena, Krupasindhu Jena, S/o Bharat

8 Dhaulimuhna 1473 Pvt. 0.12 0.003 Jena, Rasana Jena, W/o Bharat Jena, Minaketan
Jena, S/o Shikhar Jena, Caste: Khandayat,
Village: Nijagaon
Krupasindhu Jena, S/o Bharat Jena, Rasana Jena,
W/o Bharat Jena, Caste: Khandayat Village:
) Nijagaon, Kismat Three Anna Sixteen Ganda;
9 Dhaulimuhna 1482 Pvt. 0.11 0.002 - .
Minaketan Jena, S/o Shikhar Jena, Caste:
Khandayat, Vill: Kismat Four Anna Sixteen
Ganda.
10 Dhaulimuhna 1484 Govt. 0.27 0.27 Protected
11 Dhaulimuhna 1483 Govt. 0.085 0.009 Protected
12 Dhaulimuhna 1485 Govt. 0.1 0.026 Public
13 Dhaulimuhna 1490 Govt. 0.415 0.154 Protected
14 Dhaulimuhna 1491 Govt. 0.09 0.041 Public
15 Dhaulimuhna 1492 Govt. 0.425 0.137 Protected
16 Dhaulimuhna 1598 Govt. 0.015 0.009 Protected
17 Dhaulimuhna 1599 Govt. 2.59 0.266 Protected
18 Dhaulimuhna 1597 Govt. 0.16 0.088 Public
19 Dhaulimuhna 1596 Govt. 4.55 0.377 South Eastern Railway
20 Dhaulimuhna 1658 Govt. 0.455 0.037 South Eastern Railway
21 Dhaulimuhna 1600 Govt. 0.63 0.281 Public
Prashant Kumar Jena, Sushant Kumar Jena, S/o
. Pradeep Kumar Jena, Caste: Khandayat, Vill:
22 Dhaulimuhna 1654 Pvt. 0.065 0.041 . . o
Kampur, Post: Malipada, PS: Jankia, District:
Khordha
. Dula Chualasingh W/o Raghu Chualasingh,
23 Dhaulimuhna 1653 Pvt. 0.075 0.013 ) .
Caste: Khandayat, Vill-Nijagaon
. Bijay Kumar Patnaik S/o Udyanath Patnaik Caste:
24 Dhaulimuhna 1652 Pvt. 0.035 0.022 . .,
Karan Vill: Nijagaon
Prashant Kumar Jena, Sushant Kumar Jena, S/o
. Pradeep Kumar Jena, Caste: Khandayat, Vill:
25 Dhaulimuhna 1655 Pvt. 0.04 0.04 . . o
Kampur, Post: Malipada, PS: Jankia, District:
Khordha
. Chandeshwar Ranjit, Sarveshwar Ranjit, S/o
26 Dhaulimuhna 1656 Pvt. 0.26 0.057

Prahlad Ranjit, Caste: Khandayat Vill: Nijagaon
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27

Dhaulimuhna

1645

Pvt.

0.26

0.072

Upendra Chualasingh, Narendra Chualsingh, son
of Shankar Chualasingh, Dula Chualsingh, Wife
of Raghu Chualsingh, Yudhishthir Chualsingh,
son of Prabhakar Chualasingh, Phoola
Chualasingh, wife of Prabhakar Chualsingh,
Bheem Chualsingh, Pratap Chualsingh, son of
Hari Chualsingh, Nisa Chualsingh, wife of Hari
Chualsingh, Benudhar Chualsingh, Rajkishore
Chualasingh, Braj Chualsingh, Dwij Chualsingh,
son of Natbar Chualsingh, Caste: Khandayat,
Vill:Nijagaon

28

Dhaulimuhna

1644

Temple land

0.075

0.032

Lord Jagannath Mahaprabhu Bije Puri Marfat
Administrator: Sri Mandir Management

Committee, Puri.

29

Dhaulimuhna

1642

Pvt.

0.056

0.022

Sujata Nayak D/o Lakshmidhar Nayak, Caste:
Jyotish Vill: Jhinkijhari Po- Nijigada, PS-Tapang
District-Khordha

30

Dhaulimuhna

1643

Pvt.

0.06

0.06

Sasmita Bala Bharimall W/o Pradosh Kumar
Bharimall, Caste: Khandayat, Vill: Patnibar, Po-
Sarua, District/PS-Khordha

31

Dhaulimuhna

1640

Pvt.

0.325

0.068

Chandeshwar Ranjit, Sarveshwar Ranjit, S/o
Prahlad Ranjit, Caste: Khandayat Vill: Nijagaon

32

Dhaulimuhna

1662

Pvt.

0.055

0.001

Navakishore Pattjoshi S/o Govinda Chandra
Pattjoshi Caste: Brahmin Vill: Nijagaon

33

Dhaulimuhna

1663

Pvt.

0.53

0.101

Rabindra Nath Pattjoshi, Devendra Nath Pattjoshi,
Narendra Nath Pattjoshi, Dhirendra Nath
Pattjoshi, Burendra Nath Pattjoshi, Jutendra Nath
Pattjoshi, Subhendra Nath Pattjoshi, Dharmendra
Nath Pattjoshi S/o Gopinath Pattjoshi, Manorama
Pattjoshi W/o: Gopinath Pattjoshi Caste: Brahmin,
Vill:Nijagan

34

Dhaulimuhna

1709

Govt.

1.1

0.066

South Eastern Railway

35

Dhaulimuhna

1710

Govt.

2.255

0.086

South Eastern Railway

36

Dhaulimuhna

1711

Govt.

1.055

0.034

South Eastern Railway

37

Dhaulimuhna

1712

Govt.

2.085

0.079

South Eastern Railway

38

Dhaulimuhna

1713

Govt.

1.15

0.061

South Eastern Railway

39

Dhaulimuhna

1782

Pvt.

0.085

0.062

Mahadev Pattjoshi S/o Gobind Chandra Pattjoshi,
Caste: Brahmin, Village: Nijagaon

40

Dhaulimuhna

1781

Pvt.

0.075

0.062

Sushant Maharana, Prashant Maharana S/o
Pushkar Maharana Caste: Badhei Vill: Nijagaon
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Navakishore Pattjoshi S/o Govinda Chandra

41 Dhaulimuhna 1783 Pvt. 0.075 0.002 L Lo .
Pattjoshi Caste: Brahmin Vill: Nijagaon
Sagar Kumar Pansingh S/o Padma Charan
42 Dhaulimuhna 1778 Pvt. 0.145 0.063 Pansingh, Caste: Khandayat, Vill: Dhaulimuhan,
P.O - Brajmohanpur, Thana / District - Khordha
Rasna Arishal W/o Dukhishyam Arishal, Caste:
43 Dhaulimuhna 1769 Pvt. 0.09 0.001 Khandayat Vill/Po-Braj Mohanpur P.S./District-
Khordha
) Gunjara Majhi's D/o Gangadhar Majhi, Caste:
44 Dhaulimuhna 1768 Pvt. 0.08 0.037 L
Khandayat Vill:Nijagaon
Sulochana Majhi S/o Kumar Majhi, Champa
45 Dhaulimuhna 1779 Pvt. 0.065 0.056 Majhi W/o Kumar Majhi, Caste: Khandayat,
Village: Nijagaon
Sandhyarani Nishanka S/o Manguli Charan
) Nishanka, Caste: Khandayat, Vill: Durgaprasad,
46 Dhaulimuhna 1780 Pvt. 0.07 0.009 i o
PO-Ramchandi, P.S.-Khordha Sadar, District-
Khordha
) Narendra Kumar Majhi, Mini Arishal S/o Fakir
47 Dhaulimuhna 1755 Pvt. 0.05 0.027 . . .
Majhi Caste: Khandayat Vill: Nijagaon
. Bibhu Prasad Pattjoshi S/o Nabakishore Pattjoshi,
48 Dhaulimuhna 1756 Pvt. 0.036 . B
Caste: Brahman, Vill: Nijagaon
1756/2 Rozalin Mahanti W/o Dukhishyam Mahanti
49 Dhaulimuhna 162 Pvt. 0.054 Caste: Karana Vill: HasinPur Po-Bhubanpur P.S.-
Brahmgiri District-Puri
0.129
. 1756/2 Bhagirathi Pattnayak S/o Fakir Pattnayak Caste:
50 Dhaulimuhna Pvt. 0.108 ] .
165 Karan Vill: Nijagaon
1756/2 Shyam Sundar Behera S/o Balu Behera,
51 Dhaulimuhna . Pvt. 0.032 Geetanjali Behera W/o Shyam Sundar Behera,
Caste: Gauda, Village: Nijagaon
Lingaraj Barik, Banambar Barik, Chakradhar
52 Dhaulimuhna 1757 Pvt. 0.05 0.004 Barik S/o Jagannath Barik Caste:Bhandari
Vill:Nijagaon
Priyabrata Kandi S/o Debaraj Kandi Caste: Bauri
53 Dhaulimuhna 1758 Pvt. 0.085 0.072 Vill: Dhaulimuhan Samil Kaimatia P.S./District-
Khordha
) Bibhu Prasad Pattjoshi S/o Nabakishore Pattjoshi,
54 Dhaulimuhna 1765 Pvt. 0.11 0.001 . .
Caste: Brahman, Vill: Nijagaon
Lingaraj Barik, Banambar Barik, Chakradhar
55 Dhaulimuhna 1760 Pvt. 0.025 0.004 Barik S/o Jagannath Barik Caste:Bhandari

Vill:Nijagaon
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56

Dhaulimuhna

1759

Pvt.

0.025

0.02

Priyabrata Kandi S/o Debaraj Kandi Caste: Bauri
Vill: Dhaulimuhan Samil Kaimatia P.S./District-
Khordha

57

Dhaulimuhna

1750

Pvt.

0.09

0.032

Nimai Charan Pattnayak S/o Padma Charan
Pattnayak Caste: Karan Village: Nijagaon

58

Dhaulimuhna

1762

Pvt.

0.11

0.005

Mabhadev Pattjoshi S/o Gobind Chandra Pattjoshi,
Caste: Brahmin, Village: Nijagaon

59

Dhaulimuhna

1749

Pvt.

0.085

0.081

Narendra Kumar Majhi, Mini Arishal S/o Fakir
Majhi Caste: Khandayat Vill: Nijagaon

60

Dhaulimuhna

1738

Pvt.

0.06

0.005

Prashanna Kumar Mishra, Balmiki Mishra, S/o
Raghunath Mishra, Rani Mishra W/o Raghunath
Mishra, Shishir Mishra, Arundhati Mishra C/o
Brindaban Mishra, Shashi Mishra W/o Brindaban
Mishra, Sarveshwar Mishra S/o Narasingh

Mishra, Caste: Brahmin, Vill: Nijagaon

61

Dhaulimuhna

1739

Pvt.

0.04

0.038

Narendra Kumar Majhi, Mini Arishal S/o Fakir
Majhi Caste: Khandayat Vill: Nijagaon

62

Dhaulimuhna

1740

Pvt.

0.12

0.049

Rabindranath Pattnayak S/o Padma Charan
Pattnayak, Caste:Karan Vill: Dhaulimuhan,
P.S./District - Khordha

63

Dhaulimuhna

1737

Pvt.

0.125

0.019

Loknath Tripathi S/o Baidyanath Tripathi Caste:
Brahmin Vill: Nijagaon

64

Dhaulimuhna

1736

Pvt.

0.125

0.092

Rabindra Nath Pattjoshi, Devendra Nath Pattjoshi,
Narendra Nath Pattjoshi, Dhirendra Nath
Pattjoshi, Burendra Nath Pattjoshi, Jutendra Nath
Pattjoshi, Subhendra Nath Pattjoshi, Dharmendra
Nath Pattjoshi S/o Gopinath Pattjoshi, Manorama
Pattjoshi W/o: Gopinath Pattjoshi Caste: Brahmin,
Vill:Nijagan

65

Dhaulimuhna

1735

Pvt.

0.105

0.036

Bankanidhi Pattjoshi S/o Ramchandra Pattjoshi
Caste: Brahmin Vill: Nijagaon

66

Dhaulimuhna

1824

Pvt.

0.18

0.092

Jagannath Pattjoshi S/o Bauri Bandhu Pattjoshi,
Caste: Brahmin, Vill: Nijgaon

67

Dhaulimuhna

1823

Pvt.

0.1

0.001

Bankanidhi Pattjoshi S/o Ramchandra Pattjoshi
Caste: Brahmin Vill: Nijagaon

68

Dhaulimuhna

1825

Pvt.

0.135

0.043

Rabindra Nath Pattjoshi, Devendra Nath Pattjoshi,
Narendra Nath Pattjoshi, Dhirendra Nath
Pattjoshi, Burendra Nath Pattjoshi, Jutendra Nath
Pattjoshi, Subhendra Nath Pattjoshi, Dharmendra
Nath Pattjoshi S/o Gopinath Pattjoshi, Manorama
Pattjoshi W/o: Gopinath Pattjoshi Caste: Brahmin,
Vill:Nijagan
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69

Dhaulimuhna

1827

Pvt.

0.265

0.088

Rabindra Nath Pattjoshi, Devendra Nath Pattjoshi,
Narendra Nath Pattjoshi, Dhirendra Nath
Pattjoshi, Burendra Nath Pattjoshi, Jutendra Nath
Pattjoshi, Subhendra Nath Pattjoshi, Dharmendra
Nath Pattjoshi S/o Gopinath Pattjoshi, Manorama
Pattjoshi W/o: Gopinath Pattjoshi Caste: Brahmin,
Vill:Nijagan

70

Dhaulimuhna

1826

Pvt.

0.13

0.067

Jagannath Pattjoshi S/o Bauri Bandhu Pattjoshi,
Caste: Brahmin, Vill: Nijgaon

71

Dhaulimuhna

1828

Pvt.

0.285

0.008

Swarnalata Tripathi, W/o Purnachandra Tripathi,
Caste: Brahmin, Vill: Nijagaon

72

Dhaulimuhna

1248

Pvt.

0.055

0.05

Navakishore Pattjoshi S/o Govinda Chandra
Pattjoshi Caste: Brahmin Vill: Nijagaon

73

Dhaulimuhna

1247

Pvt.

0.065

0.026

Prashanna Kumar Mishra, Balmiki Mishra, S/o
Raghunath Mishra, Rani Mishra W/o Raghunath
Mishra, Shishir Mishra, Arundhati Mishra C/o
Brindaban Mishra, Shashi Mishra W/o Brindaban
Mishra, Sarveshwar Mishra S/o Narasingh

Mishra, Caste: Brahmin, Vill: Nijagaon

74

Dhaulimuhna

1249

Pvt.

0.053

0.046

Dama Behera S/o Hadu Behera, Caste: Gopal
Vill: Nijagaon

75

Dhaulimuhna

1250

Pvt.

0.052

0.003

Jitendra Behera S/o0 Damodar Behera, Caste:

Gopal Vill: Nijagaon

76

Dhaulimuhna

1246

Pvt.

0.06

0.029

Lingraj Behera, Debraj Behera, Haribandhu
Behera, Pandab Behera S/O Sana Behera, P/O:
Gopal, Village: Nijagaon

77

Dhaulimuhna

1251

Pvt.

0.12

0.086

Kailash Chandra Sahu S/o Ramchandra Sahu,
Caste: Teli Vill-Jhinkijhari (Nijigada Tapang),
P.O. Jhinkijhari, Thana/District: Khordha

78

Dhaulimuhna

1252

Pvt.

0.05

79

Dhaulimuhna

1252/2
192

Pvt.

0.185

0.006

Kishore Chandra Pattjoshi S/o Basudev Pattjoshi,
Caste: Brahmin, Vill: Nijagaon

Kailash Chandra Sahu S/o Ramchandra Sahu,
Caste:Teli, Vill-Jhinkijhari (Nijigada Tapang),
P.O. Jhinkijhari, Thana/District: Khordha

80

Dhaulimuhna

1256

Govt.

0.37

Protected

81

Dhaulimuhna

1257

Govt.

0.26

0.021

Public
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82

Dhaulimuhna 1239

Temple land

0.285

0.086

Shri Nilakantheshwar Mahadev Bije Nijagaon
Marfat: Sarojini Mahanti, Saudamini Mahanti,
C/o: Balamukunda Mahanti, Nimai Charam
Pattnayak, Rabindra Nath Pattnayak, S/o:
Padmacharan Pattnayak, Lakshmidhar Pattnayak,
Bansidhar Pattnayak, Benudhar Pattnayak,
Sharangadhar Pattnayak, Gadadhar Pattnayak S/o
Daitari Pattnayak, Caste: Karan, Lingaraj Rana,
Debaraj Rana, S/o Maheshwar Rana, Sukumari
Rana W/o Maheshwar Rana, Shyam Sundar Rana,
Damodar Rana S/o Krishna Rana, Keshab Rana
S/o Bir Rana, Chakradhar Rana S/o Bamadev
Rana, Bhikari Rana, Yogi Rana, Pramod Rana S/o
Sudarshan Rana, Caste: Mali Vill: Nijagaon

83

Dhaulimuhna 1240

Govt.

2.04

0.098

Protected

TOTAL

10.993

[F.
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